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M/S. Shakil Ahmad Syed, AOR

the counsel the Court made the following
ORDER

IA No.122055/2025, I.A. D. No.122054/2025 and

No.122057/2025 are taken on Board.

IA



3

IA NO. 73985/2025, IA No0.122055/2025, I.A. D. N0.122054/2025 and IA
No.122057/2025:

For the reasons stated in the applications, we are not
inclined to entertain the same. The applications stand disposed of
giving liberty to the applicant(s) to accord remedy before the
appropriate forum, in accordance with law.

Though the very same order will apply to the main Writ
Petition, in view of the inconvenience expressed by the 1learned
counsel appearing for the petitioner(s), list the matter after the

ensuing partial Court working days.

(SWETA BALODI) (POONAM VAID)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR
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giving liberty to the applicant(s) to accord remedy before the
appropriate forum, in accordance with law.
Though the very same order will apply to the main Writ
Petition, in view of the inconvenience expressed by the 1learned
counsel appearing for the petitioner(s), list the matter after the

ensuing partial Court working days.

(SWETA BALODI) (POONAM VAID)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR
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